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RAJYA SABHA

Friday, the 22nd February, 19631 the 3rd

Phalguna, 1884 (Saka)

The House met at eleven
MR. CHAIRMAN in the Chair.

of the <clock,

MEMBER SWORN

Shri Y. B. Chavan (Maharashtra)

1EXTENSION OF TIME FOR PRE-

SENTATION OF REPORT OF COM-

MITTEE TO RECOMMEND DRAFT
RULES OF PROCEDURE

SHRIMATI VIOLET ALVA (Mysore): Sir, |
beg to move:

"That the time appointed for the
epresentation of the Report of the
Committee to recommend Draft Rules for
regulating the procedure and conduct of
business in the Rajya Sabha under clause
(1) of article 118 of the Constitution, be
extended upto Friday, the 30th August,
1963."

The question was put and the motion was
adopted

MOTION OF THANKS ON PRESI-
DENTS ADDRESS—continued.

SHRIMATI C. AMMANNA RAJA (Andhra
Pradesh): Mr. Chairman, Sir, yesterday | was
referring to the light-hearted criticism that is
carried on against the Government by some
responsible people. It is unfortunate that these
wise and clever people use their intelligence
for certain wrong purposes. Instead of that |
wish they edivert their energies to constructive
criticisms and thereby do some useful service
to the country.

Sir, some sections of the House have been
criticising the Government for being too slow
in carrying on the fight
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Against China. It is necessary, Sir, that we
have to be slow and not hasty, because we
have to explore all methods of a peaceful
settlement. We cannot do anything in haste
just to please a few people or a few sections. It
is also necessary that the world should be
convinced that we have explored all peaceful
methods to come to some settlement without
war. But if we fail in these efforts, then it
becomes necessary for us to fight. One
Member of the Opposition the other day was
criticising our Law Minister for having made a
statement somewhere that military action
alone was the solution for this problem. What
else to do, if China carries on dilatory tactics?
They just want to gain time and prepare
themselves perhaps for a further attack, and a
more powerful one. Some other sections say
that we are too hasty. They want us to sur-
render to the Western powers. They want us to
go on waiting for China to make further efforts
to attack us. Well, we cannot be misled by any
of those people. We are doing the right thing.
Our Government has been and is being
properly advised by people who know things
better.

Sir, as everybody knows, we have
constituted the Citizens' Council for collecting
moneys and other things for war effort and
Shrimati Indira Gandhi is the Chairman of that
Council. Some Members in the other House—
we should net really refer to the speeches
made in the other House but since it is about
our war effort. 1 have to make that
reference—have been saying that Shrimati
Indira Gandhi has been made the Chairman of
the Citizens' Council because she is the Prime
Minister's daughter. Now, Sir, is it fair to
make such light-hearted criticism, such un-
necessary and cheap criticism? As is well
known, Sir, the Nehru family has been
dedicating its life to the service of the country
for three generations. She has taken up this
responsible work and, as we know, so much
response is coming forth from all sections of
the country and also from outside, because
they know her worth. She has donated even
her golden dolls
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[Shrimati Ammanna Raja.] with which she
used to play while she was a child. What do
these people know? They know nothing about
service or sacrifice. They only know how to
indulge in luxury and unnecessary comforts
and use all sorts of cosmetics and foreign
things, by avoiding which perhaps we could
have saved so much of foreign exchange
which would have been useful for our defence
effort. It is a very sad thing that for everything
they want to criticise. If something wrong is
done, then of course they should criticise but
they have been criticising the Government for
having done so many useful things. Well, that
sort of criticism will not appeal to anybody. |
think it is time that we, Members of
Parliament, who represent several lakhs of
people try and set an example to the country
and others. Just because they have a right to
speak, they go on saying whatever they like,
whether it is appreciated or not.

Now, Sir, our President has referred to the
development made in the country in the fields
of agriculture, industry and other things. It is
true that we have been making rapid progress.
But | only feel that this development or
progress has not been evenly distributed.
There are certain undeveloped States which
have been carved out only recently. They are
only infant States. Probably in the past when
they were parts of other bigger States, they
had not received sufficient attention in the
matter of development. Therefore the Centre
must come to their aid by extending its
helping hand to them. | am sorry that the
Centre thinks only of Madras when it thinks
of the South. It forgets other parts of the
South.

MR. CHAIRMAN: | wish to remind you,
Mrs. Ammanna Raja, that you had taken ten
minutes yesterday and today also you have
had nearly ten minutes.

SHRIMATI C. AMMANNA RAJA: | will
just finish in another two mimites. Sir.
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In the last speech of Mr. Annadurai, Sir, he
referred to something—I do not know whether
it is a fact or not;—and said that the other
Ministers of the Madras Government were
thankful to him for his agitation because of
which only certain things by way of industrial
development and projects were given to them.
I do not know how far it is true. | do not know
whether the Centre likes to be bullied by this
sort of tactics. We only appeal to ~riG Centre
to come to our aid. We do not believe in this
sort of bullying tactics. We want them to come
to our aid and see that we also develop, we
also progress. Just as we are asking other
countries to give us help because ours is an
undeveloped country, so also we want the
Centre to come to our aid because ours is an
undeveloped State. Well, Sir, with regard to
the water dispute, 1 do not know why this
question that has been settled for ever is being
reopened or continued. Is there no sanctity
attached to any of these agreements? Because
of certain agreements, we make our Plan and
we plan our projects accordingly. If so often
things are disturbed, it becomes difficult for
any Government to plan their development or
progress. By taking the river waters through
long distances, the water is not only wasted
but becomes costly also. Instead of that, if
water, wherever it is available, is put to the
maximum use locally, maximum advantage
can be had. The argument put forward is that
Andhra is already irrigating so many lakh
acres of land. It is true but then Andhra is an
agricultural State and wherever anything is
available, you must exploit it to the maximum
extent and in the best interests of the economy
there, of course, not to the disadvantage of the
others or to the country.

SHRI B. K. GAIKWAD (Maharashtra) : Mr.
Chairman, the President's Address is under
discussion for the last two days. Several
speakers have spoken about the Chinese
aggression and some hon. Members reminded
us about the sayings of Swami Viveka-nanda.
| want to remind this House of ~ what  our
revered leader..



599 Motion of Thanks on

Dr. Ambedkar, said in this connection. | think
he said it in this very House, the Rajya Sabha,
on the 12th August, 1954, while speaking on
the foreign policy. He said:

"China should not be allowed to occupy
any further part of the free world and |
think that is a principle on which all
freedom-loving people would agree. There
could be no objection to it"

I will only refer to the relevant portions of
what he said in regard to China.  Further, he
said:

"On this side, by allowing the Chinese to
take possession of Lhasa, the Prime
Minister has practically helped the Chinese
to "bring their border down to the Indian
borders. Looking at all these things, it
seems to me that it would be an act of
lavity not to believe that India, if it is not
exposed to aggression right now is exposed
to aggression and that aggression might
well be committed by people who always
are in the habit of committing aggression."

He quoted- an instance of the Chinese
behaviour. He then said:

"The point is this and it worries me
considerably. You are, by this kind of
peace, doing nothing more but feeding a
giant, every time the giant opens his jaws
and wants something to eat. When you are
feeding the giant regularly and constantly,
the question that I should like to ask is this:
Is it not conceivable that this giant may one
day turn to us and say, 'l have now con-
sumed everything that there was to be
consumed. You are the only person (India,
this country) that remains and | want to
consume you.' "

When he was speaking, the hon. Mr. H. P.
Saksena had said:

"Then we will consume the giant."

| do not know where Mr. Saksena is and how
he is going to consume this
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giant. This is what Dr. Ambedkar had said in
this connection when he was a Member of the
Rajya Sabha. | want to say, Sir, that this
country is not out of danger and still there is
every danger to this country from the Chinese
Government. | just want to bring historical
facts to the notice of this hon. House. History
repeats itself. Our country had lost her inde-
pendence even in the past. What was the
position at that time? India was ruled by Rajas
and Maharajas. There was casteism and due to
casteism society was divided. There were
feuds and quarrels. It was easy for the
Muslims to conquer India.. After that, the
Britishers came and same was the case at that
time too. In this connection, | can only say
that casteism is the greatest obstacle in the
country. These days we are speaking of na-
tional integration but in my opinion as long as
there is casteism in the country, you cannot
have integration. Unless and until we abolish
the caste system, there cannot be integration.
So, in order to save the country and in the
interests of the country also, it is absolutely
necessary to abolish the caste system. My hon.
friends of this House and the Government will
see that it is done.

SHRI GOPIKRISHNA VIJAIVAR-GIYA
(Madhya Pradesh): We are all with you here.

SHRI B. K. GAIKWAD: Thank you.

The question of recruitment of persons
belonging to the Scheduled Castes and
Scheduled Tribes to Class | and Il posts is not
mentioned anywhere by the President. In this
connection, | have to bring to your notice a
few facts mentioned in the Report of the
Commissioner for Scheduled Castes and
Scheduled Tribes appointed for safeguarding
the interests of those Tribes and the weaker
sections of the country. In his Report, he has
said that in Class | and |1 posts, the percentage
of such people is of the order of 0-8 or 0:9,
not even one. Seats are reserved but often you
find that people are not recruited. The usual
rea-
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[Shri B. K. Gaikwad.] son given is that
candidates belonging to this category are not
found suitable to fill the posts which, in my
opinion, is not at all correct. While speaking
on this Report, | will give detailed figures to
prove my contention. At this time | will only
bring to your notice a few facts. As regards
Class | and Il posts, | feel that unless some
special efforts are made to increase the
intake of the Scheduled Caste and
Scheduled Tribe candidates in these posts in
the Government of India, it will not be
possible to make up the deficiency in these
Services. | hope the Ministry of Home
Affairs will nave this reviewed at a
sufficiently high level in order to ascertain
the reasons for this deficiency and take steps
for making it up. This is what the Com-
missioner also says.

I will now refer to clause ;4; of article 16
of the Constitution which gives powers to
the State to make provision for the
reservation of appointments in favour of any
backward claas of citizens which, in the
opinion of the State, is not adequately
repiesent-ed in the Services in the State.
Apparently, the phrase "adequately repre-
sented" means adequate representation of a
particular backward class in all classes of the
service of the State and not only in a
particular cadre of service. This is clear from
the following extract from the judgment of
the Supreme Court delivered in civil appeal
No. 349 of 1960, between General Manager,
Southern Railway vs. K. Rangachari. You
will just see what the Supreme Court has
said. Yesterday when the subject was under
reference during the Question Hour, the hon.
Home Minister was pleased lo say that
article 46 relates only to Scheduled Castes
and Scheduled Tribes. | said that it did not
refer only to Scheduled Castes and Sche-
duled Tribes. It refers to the weaker sections
of the community and who are the weaker
sections? And what has the Supreme Court
said? The Supreme Court has said that the
provisions laid down in the Constitution are
meant not only for Scheduled
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Castes and Scheduled Tribes but to the
backward classes also. That is the mistake
which our Government has always been
making from the beginning. The Supreme
Court says .

SHRI K. SANTHANAM (Madras>: | think
the Home Minister's point was that there are
certain special facilities for Scheduled Castes
and certain other facilities for backward
classes and that while the facilities for
backward classes would be available to the
converts the special facilities for Scheduled
Castes would have to be confined to
Scheduled Castes. That is what he said.

SHRI B. K. GAIKWAD: As far as my
knowledge goes, the Constitution clearly says
it. There is no monlion that special facilities
should be g;ven only to the Scheduled Castes
and Scheduled Tribes. The Constitution says
that the facilities should be given to the
weaker sections and particularly the
Scheduled Castes and Scheduled Tribes. It
does not mean that the weaker sections
should not be protected.

SHRI K. SANTHANAM: That provision is
in the latter part of the Constitution, not in
article 46. There are j special articles which
make it obligatory to provide special facilities
for Scheduled Castes and Scheduled Tribes.

SHRI B. D. KHOBARAGADE (Maha-
rashtra): It says  "weaker sect such as
Scheduled Castes and Scheduled Tribes".

SHRI B. K. GAIKWAD: There is no special

article there in the Constitu-! tion which
says  that special conces-i sions and
facilities should  be given only to Scheduled
Castes and Scheduled Tribes. In the

Constitution it has been mentioned ‘weaker
sections of the community".
bring to the notice of the
Supreme Court has said:

| just want to
House what thel

"The advancement of the socially and
educationally backward classes requires
not only that they should
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have adequate representation in the lowest
runt of services but that they should aspire
to secure adequate representation in
selection posts in the services as well. In the
context the  expression  ‘'adequately
represented' imports considerations of 'size'
as well as 'values', numbers as well as the
nature of appointments held and so it
involves not merely the numerical test but
also the qualitative one. It is thus by the
operation of the numerical and a qualitative
test that the adequacy or otherwise of the
representation of backward classes in any
service has to be judged; and if that be so, it
would not be reasonable to hold that the
inadequacy of represenca-tion can and must
be cured only by reserving a proportionately
higher percentage of appointments at the
initial stage.”

SHRI K. SANTHANAM: Only one point

SHRI B. K. GAIKWAD: | am on my legs
and | am not yielding.

MR. CHAIRMAN: Please sit down. He is
not yielding.

SHRI B. K. GAIKWAD: If he has to say
anything he can do so later. This is what the
Supreme Court has said. Now, in my opinion,
when the Supreme Court has delivered this
judgment it is the bounden duty ©f the
Government to see that these facilities are
extended to these people. As regards the
Services | have said this. While considering
the Report of the Commissioner of Scheduled
Castes | will say what | have to say.

Then, Sir, | shall refer to another matter and
it is about the pitiable condition of these
people. | have moved an amendment to the
motion on the Address by the President saying
that there is no mention of the pitiable
condition of the Scheduled Castes, Scheduled
Tribes and the weaker sections of the country.
You will And that the position of those peopie
living in villages is very pitiable.  Attempts
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are being made to improve their lot. I do not
say that no attemots are being made, but they
are so inadequate that the position of these
people in the villages has not at all improved.
Government may come forward and say that
they are doing this and that. But let them see
it. The real position of the people is very
pitiable ana | say that the Government should
look into the matter.

Another matter to which | would like to
refer is the unemployment problem. Among
those wno li ‘e in villages, a large number of
Scheduled Castes and Scheduled Tribes and
weaker sections of the community are
unemployed. They get work or job in villages
only during the harvest season. Otherwise they
do not get any work. As explained by so many
friends of mine while talking on other Bills,
the average income of some of these workers
is two annas par day. It is left to your
imagination how a man can live on two annas
per daj in these days. When you say that their
income has gone up it does not mean that in
villages there is no dearness. | can come
forward and say that in cities people are
comparatively well off. But in villages,
especially in the remote villages, you will find
that its dearness has increased because the
merchants living in villages purcnase all these
things from cities. They bring these things
from cities and due to cost of transport they
have to sell them at a higher rate. Therefote, it
does not mean that the people living in
villages get things at a cheaper rate. So, this is
the condition of these people.

So, when they are not in a position to earn
their bread in villages, naturally they come to
cities. And what is their condition here? They
live here and there, having their jhuggis and
jhonpris. Delhi is our capital city, but what do
we find here? You will find about two lakh
people in Delhi living in jhuggis and jhonpris.
What are their earnings? Of course, they are
living from hand to mouth and they are living
in jhuggis and jhonpris.
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[Shri B. K. Gaikwad.] They have
constructed  their  jhuggts and jhonpris

wherever they found the land vacant. Many a
time it was found that the land belonged to the
Government and in some cases it wa3 private
land. Now, the Government have taken a
decision to evict people from all these places.
Now, the Government have declared an
emergency due to Chinese aggression. Even in
Bombay | heard that previously the Govern-
ment used to issue , notices to those who were
living in jhonpris saying that they would
remove their jhonpris by such and such date.
But in this emergency period you will find
that without giving any notice the police go
and demolish their huts and the neople are
thrown on the street.

KumaHl SHANTA VASISHT (Delhi):
Notice is always given to them.

SHRI B. K. GAIKWAD: | am referring to
Bombay. In Bombay and here too in Delhi, |
want to bring it to the notice of the hon. lady
Member that she will find lakhs of people
living in jhonpris and even without giving
notice their jhonpris are demolished. You will
find that some people have sent their sons
away as jawans and they are fighting on the
front to defend our country. And here what do
we find? The jhonpris and jhuggis of their
parents who are living here are demolished
and they are thrown on the street. Not only
that. (Interruption). | am standing on my legs.
| want to bring to the notice of this hon. House
that the Government have taken some stops for
which | am really grateful. They have a
scheme and it is this. People who will be
evicted from their jhonpris will be given a site
at a different place. And what is the area of the
plot given to them? Fifteen by fifteen square
feet will be given to them which is not
eufficient even for a latrine. Such small size of
plot is given to these people. | have got the
plan here. You will find from the plan that
there
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is no access to highway to Ko out. They have
given a plot of 15 x 15 square feet without any
access to public to go out. Such plots are
reserved for these people. Is this the way to
treat these people? Who are these people?
They are the people who are constructing by
their hard labour, all these big buildings. They
are the people who are doing all these jobs in
the interests of the country. So, | wish that in
the interests of these people, we should see
that no injustice is done under any
circumstances to these people living in
jhonpris. They are the backbone of the
country. Under no circumstances should any-
body think that they are beggars because they
are poor people. No one should think that
because they live in jhonpris, no care should
be taken of them. We have decided that as
long as this emergency exists we should not
have any other agitation. But now | have come
to this conclusion that if Government is going
to take shelter under this emergency and going
to evict these people from their places and
throw them on the streets, then under such
circumstances we will be obliged, we will be
compelled to start the agitation, some
movement against the Government whatever
the consequences may be. Because we must
take care of those who are the backbone of the
country. This is the position about these
people. So | earnestly request the Government
through you, Sir that Government should take
the necessary precautions and see that at least
during the emergency period no people living
in jhuggts and jhonpri «are evicted. If that is
not done and if they are going to be evicted,
then naturally we, being representatives of
these people, of the downtrodden masses, will
have to take up their cause and fight, whatever
the consequences may be. It is not a threat but
we will have to do that to safeguard the
interest cf these people. | do not want to see
people thrown on the streets without any
shelter in this regime.

Then there is another problem. | would
like to be very brief In view
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of the short time at my disposal, | do net want
to make a lengthy speech. As regaTds the land
problem, you will find that in India there is
enough land. | am really grateful to my friend,
Mr. Y. B. Chavan, the former Chief Minister
of Maharashtra State. When he was the Chief
Minister, he did a very good thing. When
there was agitation in Maharashtra for
allotment of waste land to landless labourers,
there was an amicable settlement, and he
decided that all available cultivable land
would be given to the landless people.
Accordingly, that is being done in
Maharashtra. Maharashtra is the only State in
India which took up this problem in the
beginning; so 1 wholeheartedly congratulates
the Maharashtra Government as well as my
friend sitting there, Mr. Y. B. Chavan.

MR. CHAIRMAN: You have already taken
about twenty minutes, and another Member of
your Party likes to speak.

SHRI B. K. GAIKWAD:
within  two minutes,
Member must also get time

I wish to finish
because my Parly

Then, Sir, | will say that as regards this land
problem, there is considerable waste land in
India. But that land is lying uncultivated.
During this emergency India is suffering from
great scarcity of foodgrains. If we want to
make our country self-supporting, how are we
going to do it? Every year we go to foreign
countries and beg of them for foodgrains. |
wish that if we want to make India self-
suppcarting so far as foodgrains are concerned,
whatever land is available in the country
should be given for cultivation to those who
are landless, who are unemployed people or
who are small agriculturists having one, two or
three acres of land. They should be provided
with this land. It is regretted, Sir, that this
policy is not adopted by the Government.
Even during the British Raj we found that
there was the "Grow More Food" campaign.
Now the emergency is there 'but no such
scheme has been adopted
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by the Government as yet. They only talk, talk
and talk; that is all. | think no action has been
taken in this regard. In this connection | wish
to draw attention of the Government, through
you, Sir, that they should take necessary
action so that whatever land is available in the
country is brought under cultivation. Every
inch of land should be brought under
cultivation, and it should be given to the
landless people for cultivation. For cultivating
such land people should be given implements
and some loans also should be given.

Then I shall refer to only one point.

Ms. CHAIRMAN: There is not much of
the two minutes left.

SHRI B. K. GAIKWAD: Thank you very
much, Sir. | conclude.

SHRI SATYACHARAN (Uttar Pradesh) :
Mr. Chairman, since the Parliament of our
Sovereign Republic came into existence, it has
been customary for the President to deliver his
Address in the beginning of every Budget
session. But the present Address assumes
greater significance and importance in the
context of the emergency that prevails in the
country.

Sir, we are very grateful to our revered
President for having given us a very
illuminating Address where in there is a
kaleidoscopic picture of all those events and
problems that confront our country today. It is
my previlege to accord my heartiest support
to this Address.

Sir, it was quite in the fitness of things that
the President while making his observations
emphasized the fact that ‘the issue of the
Chinese aggression has been, and is today, the
overriding issue before us and everything else
has to be considered in that context." While
making this observation, practically in every
paragraph of this Address he has given a
clarion call to the nation to mobilise all the
forces on all fronts to meet the Chinese
menace. It is unfortunat
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[Shri Satyacharan.] that one of our
esteemed colleagues while speaking on the
Address made a rather disparaging remark.
The President has quoted from Kathopani-
shad which quotation happens to be the end
of the Address: "Uttisthata jagrata prapya-
varan nibodhata— awake, arise and stop not
till the goal is reached. Rightly did the
President quote this great message of the
Upa-nishad which has come to us as a part of
our cultural heritage right up to this age, and
| see that the fire of this message lies in every
word that he has uttered. There was another
esteemed colleague of ours who said that
probably he blew hot and cold in the same
breath. | believe that he was impelled to
speak in that language because of the
reference made by the President in his
Address on page 3, paragraph 11, wherein he
says:

"Our country, committed as it is to
peaceful methods, will always endeavour
to solve disputes peacefully,"

Of course he does not stop there. He goes on
and says:

"provided this is in consonance with
our honour and freedom. But whatever
may happen, we cannot and will not
submit to dictation backed by military
force.”

What else could have been said at this
juncture? It shows that there is no message of
despondency. There is a note of optimism, and
to those who are used to the orchestra playing
in a pensive note | would counsel that they
ought to have looked into the spirit that
emanates from every sentence given here in
this Address. | should also say to those people
who probably feel that they are doing a service
to the country by coming out with the slogan,
"Go and march and occupy the territory
vacated by the Chinese", that discretion is the
better part of valour. Those who have to
administer the country, those who have to see
how the policy is imple- |
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men ted, have to be extremely cautious
in its implementation.

Again, | would counsel those of mjf friends
to see the contemporary history of Japan.
Japan, a proud nation, a brave nation, was
trampled under the feet of the Americans but
the way in which Japan somehow or other
endured it and slowly and gradually rose to
become a powerful power is a. brilliant piece,
an encouraging piece, of world history.

Sir, while making references to so-many
events, the President rightly spoke about the
Colombo Conference. Since we met here in
Parliament in the last session and gave green

light to the Government to pursue their
efforts after accepting the  proposals mooted
by the Colombo Powers, we, of course, were

watching the entire events, and the
subsequent  events have proved that we have
registered a diplomatic victory over the
Chinese. China today is in a very tight corner.
As a matter of fact, they had been. saying that
theirs would be a positive response to the
Colombo proposals. Now, all these
professions of positive response have proved to
be hollow. The stand exposed today. And
the statement of their Vice-Chairman, Mr.
Po Ipo, that the arrangement for stabilising the
cease-fire and disengagement should
embody the principle of its being equitable to
both China and India cannot befool any nation
inthe world. Probably, what Mr. Po Ipo
means is that the Colombo Powers should give
their seal of approval to the grabbing of the
territories so far aggressed by China.

Sir, in this connection, | would like to quote
something about the recent conference at
Moshi in Tanganyika. It is said that it was
Communist-dominated. | am not here to
discuss the merits and the demerits of the
conference nor do | wish to make any obser-
vations regarding its failure o, success. The
Indian delegates put forward a resolution and
they wanted that the Colombo proposals
should be
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mentioned in the annual report. And a
specific resolution also was brought forward
on the floor of that conference. It was very
much opposed by the Chinese delegation.
But in spite of it, I find that there was a
mention made in the annual report, and  also
the proposal was placed on the floor of the
House.  (Interruption). It is a different
matter that because of certain machinations—
that is a feature of such international
conferences—instead of the word 'resolutions’,
it was changed as 'recommendations'. That is a
different matter, a  procedural wrangle
or inaccuracy, with which we are not
concerned. What | want at this particular
hour to point out is that even in that
international conference  which was
Communist-dominated, India could show
that  the moral force of world opinion
was with her. | would like, in this con-
nection, to speak also about the
directive of th, Russian ~ Communist Party.
On January 28 this year, itsent a letter to
all the  Communist Parties of the world and
therein they bitterly criticised China for its
aggression against India and  they  urged
upon China to talk with India  on equal
terms, as equals. In that letter, the Russians
have gone so far a$ to give a clear warning to
China to halt further aggression and have said
that "Russia means what she says." This is a
very bold warning to China. And this is how
one country is speaking against another
brotherly  country. Then comes out Marshal
Tito with his slashing remarks against China.
He also gave a clarion call to all the non-
aligned nations to unite against  the Chinese
menace. And while addressing the
Yugoslave  People's  Youth Organisation
he said that the Chinese leaders were following
the path  of Chenghiz Khan in wishing to
push the world into a war. and that they would
not care if tons of millions of people were
killed.  Sir, these are the expressions of the
Communist countries which China is
aligned ideologically. There may be
differences here  and there but, by and large,
China happens to be a member of the Commu-
nist fraternity.
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Now, | come to those of my colleagues
who have spoken against the policy of non-
alignment which has been followed so far by
our Government. | am pained to see that one
of out highly respected Members here has
said that we stand isolated. May | very
humbly ask him. When all the parties—even
the Communist Party— have supported our
cause, from whom do we stand isolated?
Here lies our triumph. Diplomacy is a fine
art, a most delicate instrument. (Interruption)
I have said so many times on the floor of the
House and it has to be very cautiously
implemented, and handled.

AT famegwr gaETEET Frefar
(wem wZwr) @ sW WA fA=e #§ FE
fa s W wfaw, aet S

SHRI SATYACHARAN: Thank you very
much. | am not under my illusion, | can
assure my friend. | know that because of the
pursuance of this policy, today we have not
only a moral stature, a stature which has
been acknowledged practically all over the
world, but even in spite of certain military
reverses, we have been able to bag the
sympathy of all the nations.

oY wterew Yoy (faze) @ v
TRYAA § TEAT § IWRT WAT AZ AT AA
1 eq= | 2 A1 H1E A1 7w
@ T A e AfEw A wra
0 AT # 3T 94T A A F a7
T B E
SHRI SATYACHARAN; | would say this.

I tell him that he has attacked the policy of
non-alignment. But my

SHRI GANGA SHARAN SINHA: have
not attacked the policy of non-alignment.
You are putting into  my mouth words
which I have never said.

SHRI SATYACHARAN; My dear friend,
you said that because of the
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[Shri  Satyacharan.] policy of
alignment, we stood isolated.

non-

SHRI GANGA SHARAN SINHA: | have
never said that. Please do not put something
into my mouth which | have not said.

SHRI SATYACHARAN; If you have not
said that, 1 am sorry.

SHRI GANGA SHARAN SINHA: | am very
sorry that you are trying to put into my mouth
something which | never intended, which |
never said. You should not express yourself
like this.

MR. CHAIRMAN: He would be happy if
you say that you had' not said like that

SHRI ARJUN ARORA (Uttar Pradesh) : |
say that your party has no foreign policy.

SHRI SATYACHARAN; He had said that
Government's diplomatic setback as well as
the Indian isolation are due to non-alignment

SHRI GANGA SHARAN SINHA: .No, no.
Here is my speech before me. You cannot
show in it a single passage saying like that.

SHRI SATYACHARAN; Anyway, | am
happy that you repudiate it.

Now, Sir, the second thing is about the In
do-Pakistan talks which have taken place
recently. |1 am glad that so far three meetings
have taken place and the fourth is to take
place at Calcutta. | must pay tributes to the
leader of the Indian Delegation, Sardar
Swarain Singh. He showed immense patience
and perspicacity in dealing with such a
delicate affair. Sir, it would be rather
preposterous to say anything about the results
of the talks. But what has amazed me is that
the press and people in high positions—I
mean in diplomatic positions—have spoken
rather in a fashion which is not at all
conducive to fruit-
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ful results of the conference. | am especially
making a reference to Mr. Dehlavi, the role
that he played in recent months, when he had
gone abroad; he delivered many speeches
abroad, and through Jus diplomatic missions
he got immense publicity. And all those
speeches were full of slander and calumny
against India. |1 would say here that when an
agreement was reached at Rawalpindi to place
a moratorium on mutual hostilities or hostile
propaganda, was it at all fair o.i his part to
have made references in such a manner? No
doubt, Sir, as far as Indo-Pakistan talks are
concerned, we are very much concerned that
somehow or other this long-drawn-out dispute
should come to a happy end but at the same
time, wheai India has behaved with a certain
amount cf restraint—the press, and the people
who are in position here—Pakistan has gone
just counter to that.  This is rather painful.

Now, Sir, &3 far as military aid from
friendly countries is concerned, there has been
a lot of talk about an air umbrella. I am one
who stands for military aid from all countries
all over the world. We want to see India
militarily strengthened—whether we get that
aid from the West or the East, it does not
matter—but at the same time | would say that
as far as the policy of non-alignment is con-
cerned, it should not stand disturbed. Those
who were in favour of giving up the policy of
non-alignment should understand what would
be the position if we aligned with this power
bloc or that power bloc? There are only two
blocs, the Russian bloc and the American
bloc—and it is also a psychological truth that
if you are aligned with a greater people, with a
greater power, then in that case you would be
only playing second flddlo to the greater
power. And how are you going to administer a
curb on your own freedom and the flowering
of your national personality by the method
that you advocate? Therefore, Sir, | would be
the last person to advocate renunciation of the
policy of
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non-alignment, because it is against the
genius of free people all over the world.
Now, Sir, when it comes to military aid, |
welcome it from this bloc and that bloc, but
there should be no strings attached to it. That
has been said so many times by the hon. the
Prime Minister on the floor of the House.

It is rather unpalatable but | have to make
mention of some of the speeches made by
people in power in America. | am especially
referring to the speech of Senator Russell—
who happens to be the Chairman of the
Senate Armed Forces Committee. He said
the other day that "Indians put up a
disgraceful  exhibition in  permitting
themselves to be driven out from what
should have been impregnable strongholds in
the border mountains. They seem incapable
of fighting, and if we supply them modern
weapons, they will just fall into Communist
hands."

This is downright condemnation of our
martial tradition. Again Senator Mansfield,
who came here the other day and whom we
welcomed in this Parliament, also has made
a very slighting remark. He has sent a report
to President Kennedy and therein Senator
Mansfield, Senate Majority Leader, advises
him "against committing the U.S.A. in India
until Delhi's aims are clarified and Indians
acquire a policy and plan to back it."

Now what does it mean, by India
acquiring a policy? Does it mean that unless
India falls in line with American policy she
would be denied any further military aid?
This is a thing not for us to speak about. It is
for them to clarify their own remarks. While
saying so, Sir, in fact | feel extremely
grateful to the American nation and the
American  Government for giving all
possible military aid at a very critical
juncture. We are a grateful nation, Sir, and in
that context we would be the last person to
make any remarks against the people and the
country which had given us the help at the
hour we needed their help most. ~ But then
these remarks
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i take away the grace from the military aid that
they have given, and if in

} India there is a sense of despondency or
there is an amount of criticism— that we
find in the Press lately—or there are some
utterances on behalf of certain sections of
our people, it is because of these statements
made by the American statesmen themselves
and they happen to be men who hold high
positions; they are men who are responsible
and both of them are the policy-makers of
the American Government.

MR. CHAIRMAN: May | remind you that
you have, already taken more than twenty
minutes and | have twenty Members of your
party on the list?

SHRI SATYACHARAN: Just half a
minute, Sir, with these words | would
counsel those friends who, with all their
patriotic fervour—I do not misunderstand
them—nhad made certain remarks, that they
should understand the position of the
Government; they should analyse the
policies, and the delicacies which axe
involved in their implementation, and again
| say, discretion is the better part of valour.
Sir, | thank you.

SHRI M. RUTHNASWAMY (Madras) :
Mr. Chairman, although the voice that
delivered the Address which we are
discussing today was the voice of the
President, the hand that wrote the Address
was the hand of the Government of India,
and so it is not his speech, not his ideas that
we are discussing, not his policies and
programmes that we are discussing, but the
policies and programmes of the Government
of India.

SHRI BHUPESH GUPTA (West Bengal);
On a point of order. Is it right to draw this
kind of distinction and contradiction under
our Constitution between the policies of the
President and the policies of the Govern-
ment? We understand the President is only a
constitutional head and under our
parliamentary system the
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[Shri Bhupesh Gupta.] President's Address
is supposed to reflect the policies of the
Government, and that is how we discuss this
matter.

MR. CHAIRMAN: 1 think you need not
make that distinction. President is part of the
Government.

SHRI M. RUTHNASWAMY; But the
policies and programmes mentioned in the
Address are only the policies and programmes
of the Government.

MR. CHAIRMAN: The policies enunciated
by the President as President are the policies
of the Government and there is no distinction
between the President as President and the
President as person.

SHRI M. RUTHNASWAMY:; The insult
offered by those children of a larger growth,
the Members of the Socialist Party, must drive
us to consider whether it is necessary to con-
tinue this practice of the President addressing
Joint Sessions of Parliament. This is a practice
which we have derived from the British, and
the British owe it to the historical fact that
when they started their parliamentary history
the King was the President of the Parliament
and the Sovereign was present at all the de-
bates of Parliament and took part in those
early debates, and so it has continued down to
the present day; the British in India took that
practice from England and we have embodied
it in our Constitution, so it is the policies and
programmes of the Government that are
enunciated in the Presidential Address. |
wonder whether it is not time that we amend
that article in the Constitution which imposes
on the President the duty of addressing the
Joint Sessions of Parliament at the beginning
of the first session in each year. Let the Prime
Minister ~ announce the policies and
programmes of the Government in each House
and let us go on to discuss them.  Sir, this
Address was deliver-
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ed in a tame of emergency. 12 NooN
But is there any sign or sense

of emergency in that Address? If that
had been so, Defence should have been the
main pre-occupation of that Address. No
special reference has been made to the
recruitment to the Army or the equipment -of
the Army.

Sir, a suggestion of conscription has been
made in public. It is one of the most senseless
suggestions that has been made because if
conscription is introduced in India, it would
mean that about 40-50 millions of man would
have to be recruited. And how can we find
equipment, arms and ammunition for these 40
or 50 million men? Such an army would be
like the army of the Czars of Russia; on the
eve of the First World war they had about 37
per cent, of the population in the army but they
had not enough weapons, enough arms and
ammunition, and that accounted for the failure
of the Russian armies and accounted also for
the still greater disaster, the coming of
communism into Russia.

"Business as usual" seems to be writ large
across the pages of the Address. Foreign
policy is to continue as usual, non-alignment is
to continue in theory at least, although in
practice we are denying it. A strange claim
was made that apart from non-alignment being
the Government ideology, it has even given
dividends. "Look at the aid", they say. "We are
getting from all sides, from all quarters."
Beggars and borrowers also get aid from all
quarters. They are non-aligned. They are
among the most non-aligned in the world.
They get alms or loans from all kinds of peo-
ple, rich and poor, whether they can repay or
not. I this the status to which we ought to
aspire?

And what are we to expect about the future
of our foreign policy especially in regard to
China? We seem to have come to a stalemate.
The Chinese, | suppose, would continue
sitting on the border. They will keep



619 Motion of Thankson [ 22 FEB. 1963 ]

the bit of territory they have acquired in
Ladakh because it is necessary for strategic
purposes in regard to Sinkiang. They need not
come to the conference table because they will
keep what they have got in Ladakh. What are
we going to do about it? Are we going to fight
in order to recover that lost territory? We seem
to be living in a kind of twilight. It is neither
the night of war nor the daylight of peace. And
so we might be entitled to ask of the
Government: "Watchman, what of the night?"
Still Government are harping on the word
"non-alignment”. It seems to be a comforting,
soothing, syrupy word. There was an old
woman who was fond of reading the Bible
daily. The only word she remember in the
Bible was "Mesopotamia". She told her pastor
that the word "Mesopotamia" gave her a lot of
comfort and solace. The very repetition of the
word made her comfortable, made her
consoled. That is all that sh, remembered of
the Bible and so went on repeating the word
"Mesopotamia” however unbibli-cal or
whatever unbiblical things she did meantime.
So it may be with the Government's harping
on the word enon-alignment'. We on this side,
Sir, want the Government to displace this
policy of non-alignment by the policy of
alliance. If you do not like aljia-ance, let it be
an association with all the friends of freedom,
all those who are willing to support us in the
defence of freedom against a totalitarian
invasion. And if you allow the colbur bar to
influence our foreign policy, if you do not
want association or alliance with the Western
Powers, why do you not begin with the south-
East Asian powers—with Thailand, Malaya
and even go as fa; as Japan?

Sir, when in my first foreign policy speech
I suggested this alliance with South-East
Asian powers, the Prime Minister brushed
aside the suggestion saying that the military
strength of South-East Asian powers would
not warrant such an association, such an
alliance. Are we so much superior in our
military might to Malaysia, Thai-
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land and Japan that we should repudiate this
alliance? And while we are about it, we might
consider the possibility of seeking the aid of
Australia also because Australia is a Pacific
power and the defence of India is also
connected with the defence of the Pacific
countries.

Sir, Australia has been selling wheat to the
extent of £17 million to the Chinese during the
last year and | have a suspicion that it is the
help given by Australia to China, that it is the
wheat supplies that were delivered to China
that were responsible for the incursion of the
Chinese into India. What was our diplomacy
doing in Canberra? Did it take any steps in
order to prevent these supplies of wheat to
China? Did they try to stop these supplies or
did they just look on because they did not
want to interfere with the relations between
China and Australia?

Now, Sir, let me turn to Defence because
foreign policy is largely a function of defence.
We are told that we are building up our
defence. That is what we were told six months
ago. That is what we were told on the eve of
the Chinese incursion, namely, that our
defences were quite adequate to meet
whatever challenges it might face, whatever
challenges it might come across. We should
like to be fully informed about our defence
preparations. We hoped that the coming in of
the new Defence Minister into the Defence
Ministry would bring a new wind of change
into the policies and programmes of the
Defence Ministry. It is time that he at least set
the practice of taking the public into his
confidence in regard to the defences of the
country. Why has he not published a White
Paper showing the weapons, not the secret
ones, that we possess, the main items of
defence, the course defence preparations are
taking; how many thousands of guns, small
arms and ammunition, how many millions of
shells and bullets we are producing; how
many machine guns especially, we are
producing because according to the great
military
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[Shri M. Ruthnaswamy.] expert, Liddeli
Hart, it is machine guns that ar, able to stop
the mass movements of troops such as the
Chinese indulged in? Let them say what is the
proportion of our machine guns to our troops.
Have we got at least one machine gun for
every section or at least for every platoon,
shall we say? This is the kind of information
that we should like to possess. That will give
confidence to the people and to the country
that the Defence Ministry and the Government
of India are really taking serious steps, are
really carrying out weli-organised
programmes, for setting up the defences of
India on a sound footing.

SHKI GOPIKRISHNA VIJAIVAR-GIYA:
Should we expose all our plans?

SHRI M. RUTHNASWAMY: No, not plans,
only some idea of equipment, just as
illustrations of what the Defence Ministry or
the Government is doing. Are we so innocent,
are hon. Members opposite so innocent, as to
think that the Chinese do not know-all ~ about
our defence preparations?

When we ask questions about the state of
our defences, about the particulars of arms and
ammunition, we are told that it is not in the
public interest to make the resources of our
defence public. Is it in the public interest that
the people should be kept in ignorance about
the real state of our defences? | hope the new
Defence Minister will consider the need for
issuing a White Paper. Has any White Paper
been issued by the Defence Ministry in the
whole history (f its existence on the state'of
our defence. In England, every year, almost
every six months, the Defence Ministry or the
Government issue a White Paper? Even
yesterday we saw in the papers that they were
issuing a White Paper in regard to the putting
up of some weapons that will be of use till the
Polaris weapons arrive from America.
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With regard to Plans, we are told
that the Plans shall continue as usual,
that the Third Plan will continue with
only minor variations—more steel
plants, more dams, more oil refineries,
mor, paper mills, more sugar mills,
more heavy industries, all these are
to continue. K these are to continue
and if at the same time we are to
organise our defences On a scale that
will help us to meet the threat of
Chinese invasion—because the
Chinese menace is a permanent menace—how
can we afford the money? Where is the money
for all these things and at the same time to put
our defences on a sound footing? We shall
require Rs. 500 crores this. year, probably an
additional Rs. 500 crores next year. How can
we at the same time finance our defences on
the scale required and at the same time
continue all these large-scale Plans? If
‘pruning' is a word the Government abhors,
why do you not 're-orientate* our Plans, if you
like big words, in the interests of defence?
Food production no doubt should b,
accelerated because food production is one of
the first defences of our country. Even about
food production, although there has been some
progress we are still below or behind
Thailand, Burma, Indonesia, not to speak of
Japan. Facilities, therefore, for development of
agriculture, like village roads, and other
marketing facilities, like cessation of the
policy of ceiling and cooperative farming
which are acting as disincentives to the fanner,
which are discouraging the farmer from put-
ting forth his best. These and other obstacles
to agricultural improvement must be remo

In regard to Industries, no doubt we should
not neglect industrial development but let this
industrial development be furthered through
defence production, through our ordnance fac-
tories. Let there be an increase in the number
of ordnance factories, let there be
intensification in the work of the ordnance
factories. Small arms and small weapons must
be produced in large numbers. The small-scale
industries for the production of the-
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parts that may be required by large-scale
factories, these also are to be encouraged by
the Government. Civil factories must be
geared to defence production. We have been
told that civil factories have been offered faci-
lities but does the Government go out to these
civil factories or do they wait for the civil
factories to come and make the usual kind of
applications for licences and permits?

[THE DEPUTY CHAIRMAN in the Chair.]

The Government should go out to the civil
factories as they did in England in the last two
World Wars and call upon the textile mills to
produce the khaki and army clothing and the
woollen clothing that are required, aall upon
the cement factories to produce more cement
in order to increase the number of buildings
that may be required to house our new
soldiers, to house the equipment that we are
getting, costly equipment that we are getting
efrom abroad.

With regard to the social services, | do not
want any starvation of the essential services,
social services. Regarding education, let all
the money available be spent upon the
increase of primary education, increase of
literacy, and increase of technical education,
especially to increase the establishment of
Junior Technical Schools which will provide
us with skilled workers that are necessary to
work in our new ordnance and other factories.

As for the Health Services, let us be
satisfied with preventive Health Services
rather than with the costly curative Health
Services. If only we continue our anti-malarial
plans, improve sanitation and drainage of our
villages, we shall be improving the health and
going a long way towards the improvement of
our health and therefore the improvement of
the production of our workers. Let all
unnecessaries be scrapped.
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Regarding  Community  Development,
evaluation report has pointed out that we are
not getting our money's worth from the CD.
Projects. Now we have the Village Volunteer
Force as if the Community Projects were not
enough. There is a fantastic idea that every
village should see about its defence, that the
defence of each village should be one of the
primary concerns of these Village Volunteer
Forces. It is a fantastic suggestion, it is based
on the idea that when a foreign army comes, it
will not consider the conquest of the country
complete till every single village has been
visited and conquered. A country is conquered
when the main army is conquered. When the
main army is defeated, it is not necessary for
the conquering army to go from village to
village. It is one of the most fantastic ideas
that this Government has invented. Choose the
most necessary things, prune all that is
unnecessary. This is a golden opportunity
when you could choose hetween necessaries
and unnecessaries. Defence time is a time of
emergency or urgency, a time which calls
upon us to do the most necessary things and if
we do the most necessary things and keep
back the unnecessary things, all luxury, and
fantastic ideas, the ideologies which we have
suffered from all these years, and if we
concentrate on the most necessary things, then
we shall achieve our objective which is to put
our defences on a sound basis and at the same
time put the economic future of the country
also on a sound basis.

This is a golden opportunity, this defence
opportunity, and may | end by quoting an old
English proverb:

"If you will not when you may, When
you will, you shall have Nay."

THE DEPUTY CHAIRMAN: The House
will sit through the Lunch Hour.

SHRI SURENDRA MOHAN GHOSE (West
Bengal): Madam Deputy Chairman, |
whole-heartedly support the-



625 Motion of Thanks on

[Shri Surendra Mohan Ghose.] motion moved
by my friend, Shriar Ali Khan, which
reads:

"That the Members of the Rajya Sabha
assembled in this Session are deeply
grateful to the President for the Address
which he has been pleased to deliver to
both the Houses of Parliament assembled
together on the 18th February, 1963."

"While doing so, | shall try to be very brief
because a large number of Members are to
speak. Personally | feel that there is not
much to speak now, hut there is a lot to do.
The emergency requires that every one of us
should try to help and ,ork for the
implementation of the different defence
measures taken by the Gov-eernment.

Madam, from the opposition side,
specially from the Communist side, my hon.
friend, Shri Bhupesh Gupta, the other day
raised two points. He warned us against what
he called the Right reaction. He referred also
to the danger to our policy of non-alignment.
I would very much like my hon. friend to
understand and tell us, if our non-alignment
policy is in danger today, then who has
challenged it? Is it challenged by the friendly
countries who have rushed so hurriedly to
help us against the Mao Tse-tung
Communist regime in China, or the Mao
Tse-tung regime of China? This regime has
deliberately attacked and challenged this
non-alignment policy and the policy of
peaceful coexistence of India. | say, Madam,
that this has been a well-calculated and
deliberately planned move of Mao Tse-tung's
Communist China. They wanted to snatch
leadership from Khrushchev by attacking
this non-alignment and peaceful coexistence
policy of India. They wanted to kill two birds
at one stroke. We know Mao Tse-tung can
never be satisfied without the entire
domination of the world and he has very
slowly and gradually developed his plans.
Khrushchev was trying for an under-
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standing with the Western world which
Mao Tse-tung openly and publicly challenged,
not once but so many times, and India  was
one of the strongest pillars under Pandit
Nehru's leadership supporting that policy  of
peaceful coexistence. So they have
deliberately chosen just the time when
Khrushchev was about to be involved in a clash
with America, to invade India from this
side. Therefore, Madam, if our non-
alignment policy is in danger, |1 would request
my hon. friends to understand who has chal-
lenged it. Itis not really a few
Members from the other side speaking against
or suggesting something against  our
non-alignment  policy, who have challenged
it.  In a democratic set-up, well, these are
expected and they are normal things.  People
will  have different opinions. But none
of the opposition leaders, either jn this House
or in the other, either in Parliament or
outside, has really challenged it and none of
the friendly countries which have rushed to
help us has asked us to change that policy. Here
and there a few Members think that if we
change our policy, probably our position would
be improved. Well, | have nothing to say
against it because their opinion nobody
has taken seriously.  But the challenge has
really come from China. The challenge has
really come from Mao Tse-tung. Let my
hon. friends realise this, that none here in the
country nor those who are helping us, have
challenged this position. Itis Mao Tse-tung
who has deliberately challenged it and he has a
plan of his own.  As | said ona previous
occasion, the Mao Tse-tung regime in China
can only be compared with Hitler's regime. It
has nothing to do with communism or
socialism as such. So much about the
challenge to the non-alignment policy.

The other thing that the hon. Member did
was to warn us against the Right reaction. The
Congress Party especially after the attainment
of our independence and under the leadership
of Pandit Nehru, has successfully
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fought against all Right reaction up till now
and it has laid down the foundations of a
socialist pattern f society through three
successive general elections in the country in
a planned way. We have every faith that the
Indian people under his leadership will be
able to take care of themselves and this Right
reaction. The real reaction is not this Right
reaction. The real reaction which is worrying
us is that among the Communists themselves
there are people who do not believe and who
do not even now say that China has
aggressive intentions against India. The real
Ranger is there. So | appeal to my hon.
friends to have a clear perspective of the
present situation.

Next, Madam, | join the other friends who
have spoken from this side, in expressing our
gratitude to the United States of America and
the United Kingdom, for coming to our aid
and for giving us help and assistance,
whatever  was  possible  under  the
circumstances. | express my gratitude to them,
although one of my friends here said
something. This, as | said, is a normal affair in
a democratic set-up. Everybody has got the
right to express his opinion and the swing of
the pendulum ill be sometimes this way or
that way. We have to take the country as a
whole, the Government as a whole and here
we find that the position is very sound and
they have all appreciated the real position and
everyone has appreciated the real danger and
rushed to help us.

Now, Madam, | come to another point.
Although there is nothing before us on which
we can pin our hope, still | feel it and there is
some hope in my mind that the Indo-Pakistan
negotiations in the fourth round will be able to
find out some basis for a reasonable
understanding against the common enemy. |
have faith in President Ayub's common-sense
and even at this stage | feel that he will be
able to see the common danger and probably
he will be able to find out some basis for a
proper understanding between India and
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Pakistan. With these few words, Madam, |
thank you “and close my speech.
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"Can communism and free democracy
work together? Can they live together? Is it
possible to hope that there will not be a
conflict between them? The theony at any
rate, seems to me uiierly absurd, for
communism js like a forest fire; it goes on
burning and consuming anything and
everything that comes in its way- It is quite
possible that countries which are far distant
from the centre of communism may feel
safe that the forest fire may be extinguished
before it reaches them or it may be that, the
fire may never reach them

SHRI BHUPESH GUPTA: | should have
thought the hon. Member would walk out in
protest instead of reaping an English speech.

SHRIP. L. KUREEL URF TALIB:

"But what about the countries which are
living in the vicinity of this forest fire? Can
you extoect that human habitation and this
forest fire can long live together? I have
seen comments from Canadian statesmen
and from European statesmen
congratulating this pglicy of co-existence.
Their praise land their encomiums do not
move me in
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the least. | attach no value to their views
and to their opinion."”

THE DEPUTY CHAIRMAN: Mr. Kureel,
do you want to read the whole thing?

SHRI BHUPESH GUPTA: He is not only
reading but he is reading it in English.

SHRIP. L. KUREEL URF TALIB:

"The statesmen of Canada can very
easily say that co-existence 's possible
because Canada is separated from China
and Russia by thousands and thousands of
miles. Similarly, England after having
pulled herself out from the great
conflagration now thinks that she is too
exhausted to do anything and therefore,
likes to enunciate and support the principle
of co-existence. But there again it is a
matter of distance. One must not forget that
in the foreign policy of a country th»
geographical factor is one of the most
important factors. Each country's foreign
policy must vary with its geographical
location in relation to the factor with which
it is dealing. What is good for Canada may
not be good for us. What is good for
England may not be good for us."”
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"There could be no negotiation or resort
to other peaceful methods until China
vacated her recent acts of further
aggression".
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"With hope and faith, the House affirms
the firm resolve of the Indian people to
drive out the aggressor from the sacred soil

of India, however long and hard the
struggle may be."
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"The hero of Daulat Beg Oldi is Jemadar
Bhimu Kamble of the Mahar Regiment.

"On the cold morning of October 22,
Kamble with his platoon was flown to
Daulat Beg Oldi, the Indian post near the
Karakoram pass, as Chinese forces
threatened it with massive numbers. The
Mahars, who were flown from a low
altitude to 16,500 feet, immediately on
arrival began to dig trenches at the post.

"They worked like an inspired band
despite the high altitude affecting some of
them and installed their machine-guns by
the same evening. At 8 o'clock at night they
received the order to withdraw as it was felt
that the post could not be held by a few men
against overwhelming numbers of the
Chinese. The order was that they should
make their heavy equipment unserviceable
and return.

"But Jemadar Kamble and his men, in
the best tradition of the Indian Army,
decided to take all their arms including
machine-guns with them.

"In the bitterly cold night Jemadar
Kamble left Daulat Beg Oldi on a 90-mile
trek through some of the highest passes in
the Himalayas.

"They had ,alked four miles when
Jemadar Kamble found that some machine-
guns were left  be-
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hind. He took six men with him and
returned to the post on the morning of
October 23. The Chinese were shelling the
post but braving it all, Kamble and his men
picked up the machine-guns and started on
their journey back.

"They rejoined their other comrades and
walked for four days without food carrying
their heavy weapons and sleeping at night
just in their woollen jackets in the open. (A
machine-gun weighs 90 Ibs.)

"On the fourth day an IAF helicopter
dropped them biscuits and blankets. Two
sick comrades were later picked up by the
helicopter. The helicopter crew wanted
others to leave their weapons and come.
They replied; "Take our guns, we will find
our way.'

"Kamble and his men walked on and
reached another post in the rear covering 90
miles in five days. They brought all their
weapons intact after trekking through
precipitous and inhospitable  terrain
suffering no serious casualties.

"A senior commander in the Ladakh area
in an interview said with pride: 'l myself
never expected that the people of Daulat
Beg Oldi will come back with all their arms
as machine-guns are usually carried on
mule back and not by human beings. | was
pleasantly surprised to find that the Mahars
had done something which no human being
had done before. What is more, the Mahars
with their heavy loads had to cross a tricky
pass 17,500 feet high.' "

"A 'FIT correspondent asked Jemadar
Kamble in one of the forward positions in
Ladakh: 'How did you achieve this great
feat?"

"Unassuming and with a sense of
modesty, Jemadar Kamble replied: 'l told
my Jawans that we will take our weapons
with us or give up our lives. They all agreed
with me."
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"Thus they achieved a feat of great moral
courage which will add a glorious chapte
to the annals of India's Army."
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# 1\ F A7 4Z N9 AT S@AT § 04
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"Can communism and free democracy
work together? Can they live together? Is it
possible to hope that there will not be a
conflict between them? Th, theory at any
rate, seems to me utterly absurd, for
communism is like a forest fire; it goes on
burning and consuming anything and
everything that comps in its way. It is quite
possible that countries which are far distant
from the centre of communism may feel
safe that the forest fire may be extinguished
before it reaches them or it may be that the
fire may never reach them. . . ."

SHRI BHUPESH GUPTA: | should have
thought the hon. Member would walk out in
protest instead of reading an English speech.

SHRIP. K. KUREEL URF TALIB:

"But what about the countries which are
living in the vicinity of this forest fire? Can
you expect that human habitation and this
forest fire can long live together? | have
seen comments from Canadian statesmen
and from European statesmen
congratulating this policy of co-existence.
Their praise and their encomiums do not
move me in the least. | attach no value to
their views and to their opinion."

THe DEPUTY CHAIRMAN: Mr. Kureel,
do you want to read the whole thing?

SHRI BHUPESH GUPTA; He is not only
reading but he is reading it in English.
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SHRIP. L. KUREEL URF TALIB:

"The statesmen of Canada can very
easily say that co-existenc, is possible
because Canada is separated from China
and Russia by thousands and thousands of
miles. Similarly, England after having
pulled herself out from the great conflag-
ration now thinks that she is too exhausted
to do anything and therefore likes to
enunciate and support the principle of co-
existence. But there again it is a matter of
distance. One must not forget that in the
foreign policy of a country the geographical
factor is one of the most important factors.
Each country's foreign policy must vary
with its geographical location in relation to
the factor with which it is dealing. What is
good for Canada may not be good for us.
What is good for England may not be good
for us."
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“There could be no negotiation or
resort to other peaceful methods
until China vacated her recent acts
of further aggression.”

T 7 AT T AT AT A Ty
T gHTL ST § ' ey ) s
T g=Ar AT T qeETH Wy TEA #
fa Ty mard ® v ¥ o3l & a2
s afaq 7 fezere & g #7 A1 ge
w17 onfaess & aemrd e AT @t AT
T TAYE K FAT G FT W
ZtAar o AF9 &1 ag= g | 3
FT AT ATHT AR FEIC WS & AT T4
T7A | #nTE w7 0w S
fF 7o s A% 9O AEIEN R A9
T T A E AT A A T AT A,
O | g arw fafee § o w@
a1 FF 1% 7TW IW I T FOH GA
Ay wrereqT AMTSteT F AT FT GH
A HT AT AT VET & | BH W TEA
2 & i A A I a9 @ g W@
& AT S JE AT AIAAT AT
a8 & A WY IEE AN F oA g g
wifara s Ay wrfed | § w7 w47 w2 fa
ora g 7 Aferd, svS g gEer &%
AT | 79 W7 7T F1 T, ATHTT
gL ATd, #AwET  qAsIW g1 W,
AT AT 0T g7 9T, a9
WA FA IAE AT A aFA
W EH AE & GHE Ff AT FA G
at 3% ag WYa1 30 § fr 9 g o
TR 9 Foq1 T A G AT TERT
IA% gre F wAT af & &7 avow 7 e )

"With hope and faith, the House affirms
the firm resolve of the Indian people to
drive out the aggressor from the sacred soil
of India, however long and hard the
struggle may be."
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gty 35 s & wz AveAven & fn S
# A qAF WIS ATTAA T A A TG AT
B W FAIAAT FT AT AGA AT
ar S AT I T w gy adl 34 )

T qF TF ATT 47T B A7 AR
AAvAT AT @ W7 4w ¥ FEre wre
F AT H | wEE A A wef & A
FTez ATRT 7T AE WL § AT IHE AT
Tgfa #F avy wvee 29 § 7 fa
WIS ¥ A1 AT( BT AA & g7 AT
¥ fr 3w # o qu aerd ad @
A G AT AR AT W AT ZN T
7z war g % maue #Y 78 Dff
ot & afaw ot Wi w9 AR
A & T waAT T An & o A
¢ WrArwead frwe oR
et w1 & qf 737 g e
TIOAr AFSAT §89 ACE faemer S
g f to¥3 W &7 f qavast § OF
Yeqg e <A av faed awrr i
qr f& g 5 % AWy A7 fr &t |
w3t v forar s ) F7HT 7 7@ G-
sgareT Y 7 fova A W g faar av
oz ar ot A s ¥,
g e Wi fagre HWadz a7 @i
#§ e Momwer a1 | 7w 9ETE
# g Wt 771 a1 fF Am-FrE e 0
&1 Fregaee G & & oy wmr feT )
W g ¥ aw A afea &
IFA wrarfaai &1 € qggd & WY
qFTfamT fFq7 | AT 9T TS B
AT F THTE-EA-ATE A WEAan |
ot %7 Y | gt 7, M oI AT F
ferargl & Y oy 793 7% FAY gfaare
& ararfadt § wea & fad == 93 Wk
T & E 1 A7 A7 LgAS @y qr
IaHT ga afsafed g @ &1 wEal
# qwrat alx 9T ga1 1 &N I9 awT oy
q1 fif ARFEEE AR B FEEE
Iw ¥ W fomr s wfegdr ) 9w "R
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TARIIAAIR 7 A7 4997 54 7
i F A1 5 37 Al w1 v A
& & foan st =tz | A feama
T o v w1 drere ar anfadt a8
2\ [t %7 # o Fgrge dar gravey 2
afF &7 28vs ¥ arz g WaweEi w1
arz foy 7o A1 T were s =
T | THG TEA OB AAE AR AT F
TFT SAZY AHTFL T TaAHE 0 4
FsraaT asrg 3 391 Aver #47 o 1 |1
Wt wgre Wawz &1 0w e daae
& famd g7 w w3rd ¥ agT ammd
zar: A 5w 4 § grT gaai
W T EN | T AT AT ARG AA E AT
ATAT AT KT AT TEATE AZN AT ) AT
ALE AT AT TR F AW T 2843
Hanl &= agdaggd faani
AT ZTA &1 A5 T 34 AAE0 7 A0
Fgg <l &1 w1 fFar fa9F a7 7 3%
freae, wq peex & “arzfare’ W ow
T8 ¥ forar gam 23—

4

"The hero of Daulat Beg Oldi is Jemadar
Bhimu Kamble of the Mahar Regiment.

On the cold morning of October 22,
Kamble with his platoon was flown to
Daulat Beg Oldi, the Indian post near the
Karakoram pass, as Chinese forces
threatened it with massive numbers. The
Mahars, who were flown from a low
altitude to 16,500 feet, immediately on
arrival began to dig trenches at the post.

They worked like an inspired band
despite the high altitude affecting some of
them and installed their machine-guns by
the same evening. At 8 o'clock at night they
received the order to withdraw as it was felt
that the post could not be held by a few men
against overwhelming numbers of the Chi-
nese. The order was that they should make
their heavy equipment unserviceable and
return.
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But Jemadar Kamble and his men, in the
best tradition of the Indian Army, decided
to take all their arms including machine-
guns with them.

In the bitterly cold night Jemadar
Kamble left Daulat Beg Oldi on a 90-mile
trek through some of the highest passes in
the Himalayas.

They had walked four miles when
Jemadar Kamble found that some machine-
guns were left behind. He took six men
with him and returned to the post on the
morning of October 23. The Chinese were
shelling the post but braving it all, Kamble
and his men picked up the machine-guns
and started on their journey back.

They rejoined their other comrades and
walked for four days without food carrying
their heavy weapons and sleeping at night
just in their woollen jackets in the open. (A
machine-gun weighs 90 Ibs.)

On the fourth day an IAF helicopter
dropped them biscuits and blankets. Two
sick comrades were later picked up by the
helicopter. The helicopter crew wanted
others to leave their weapons and come.
They replied: 'Take our guns, we will find
our way.'

Kamble and his men walked on and
reached another post in the rear covering 90
miles in five days. They brought all their
weapons intact after trekking through
precipitous and inhospitable terrain suffer-
ing no serious casualties.

A senior commander in the Ladakh area
in an interview said with pride: 'l myself
never expected that the people of Daulat Beg
Oldi will come back with all their arms as
machine-guns are usually carried on mule
back and not by human beings. | was
pleasantly surprised to find that the Mahars
had done something which no human being
had done before. What is more, the Mahars
with their heavy



653 Motion of Thanks on

loads had to cross a tricky pass 17,500
feet high.'

A 'PIT correspondent asked Jemadar
Kamble in one of the for-wnrd positions in
Ladakh: 'How did you achieve this great
feat?'

Unassuming and with a sense of
modesty, Jemadar Kamble replied: 'l told
my Jawans that we will take our weapons
with us or give up our lives.  They all
agreed with me.'

"Thus they achieved a feat of great moral
courage which will add a glorious chapter
to the annals of India's Army."

A Al F1 AW vmA gw w9
AT, 283 ¥ Here Ty § a9
1 47 717 2gn £ sfeer ay ®
IMEH q AFT L&Y AF A4 aAAT 47
fa ardf samEET 2 w1 F q9 9
gEAgA At A 3FEW e amEd &
T FIAE AT IATT AT FT G E
WA A A wrs AT s § Atee
2 AT AT ATET TAAT ATE TART A
AFTE VT REA TR AR 2 (R O
A AW 37 wnaq § 5 gasy Aandf ¥
ferar ¥ | T IT AINT ORI OATRT F
ferar war 47 W7 AR TIEAT TATE
g g Ffwq ge¥s ¥ 1 FJ2ATH A2
1 WE | AIT UL ANAA AT 2 )
N ogrATE 2. 3AfAT 2 WRy £ T
azifemer wY, g9 Yuwew w e ¥
Fravza famrr ara BY7 57 707 w7 SATRT
& oAy ArrETE 8wy 7 w47 faer s
LT7 W 778 34 K0 w0 Aggd
& AT fFar =@ .

H o AT SHA W T =AY
Z | 9T 47 ey A & Fh fema A A
AT # A 4 T wia T awgiEa )
29 WA & oA 9 7F E fw o
T&E 1w % ZTEW ° AT Fee oF wTEe
werfadt 40 1 3% @ T AW oA
gyt w1 o wwaar fmvaT A
SEL R R e CAUR IR Gt e r pid
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A AT FAA B TAAT T T AT
F T WA FAAfAE I 07 qATL
%7 o | forr e & e itz Fag w)e
T% M Aprge @ fewel @ oow AT
Feqfadt § qagm 5 G 3qr avg @
W EIT G i ag "l o407 fa
FIET FET F A AT SRS 72
aa A« Fare fA7 a7 wF A wen & fw
TTR WA FEIE AT ST
AN AW F1 wwvm § fE g
g ETH W T A A qEAE Fl-
Every man is a soldier at the time of
war ST ATH FW FT FEFT GAT a7
AT WYL FATE 337 F 92T AT Feraer met
awrE TS AT AT AT AT sl ZRiT A
o7 qF A EEr F7 AFA 0w
ST A7 W AT TAE A FAA G T
®1 gAtT w95 F fod Far7 w240 | A
T T X3 F g HAATHTAT 2

T 772 & & 97 At g (7 g
A’ STEFE A€ A AU EA
q dr e &1 =< g9 faaar sy &
SATET WTA AW T AL A Aq0T 5
§ ug A § 1 FA T 0 agd a9
G797 2 | AfwT o0 ga-qay F fon
(A 095 TEIATE A7 €7 2 A1 FAT7
far @ | gwIT AAA @z 2o
#w forrer  wafed w@7 ard ¥ zar
A AYET AG A AFT AT BT
grE A A7 &, AH AT R, AT ove
TEATT &1 & | WAT EWIT Agne
AT F WA 09s QR fa
s7q A1 gw (AT § O 481 @0 o
FHTT AT Fra 9 fawer w2 ozaE
g9 41% 21 {741 7 a7 &9 1 A1 "5t
#H AT M AT wweA ¥ f ag ur
FrEar g o arg ofwy & M) F 01w
FL-AGET 72, @M AfeTwes vE 0
FawT ) A g7 A7 AT FEA & 67
oA 727 feder w8d g 3917 7 e
& | AT AW FT AFT AT T AT
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J&T g e At Tw A en ¥ faw e
T I 7E W ITF FATET TG T
FEfRTT T AW AR AT WAZ
IET ] | TE A A OAET 2 )
IR A AT TEIA § ) I ATAT 1
8 HEE FIAT AT(EH | FAT @Ewewr
2 5 omnv gy fefrey zery
A1 § WAz £ 9 oy T iy
& 1 g T ARl K gL IH ORI
& | W AT AT A ¥ AT T ATA
® 29 IT% AtA F ;T WA gA 6
witar Faer o agw wr AT £ @
& F7 Tgr g A ¥ Y ) 7R @ g afew
BT vt ave & faaw qver £ 9w
TR AE TR
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W oa® & & 3 A §
TITEATE Megn A FT IF TR q@ S
FTERW ¢ 3t gaTe 3 & fad v aga
FET T & W1 TEEY g} fEAr 9T |
¥1% a7 ag s # 5 517 oo
F1 TR w0 § @ FVAE § wE w0
A9 7 Wad o7 faefy ¥ 7y A7y
ay ¥ foew o g3 T ffwq
a8 AT 3 7 s Gar T T At
aga ¥ fusges w2, foreges greem
F AN F w9 X AT 2
ST T grarag g v owdf s
AT Geqfeer gar & faas T |
HET WOEHT T W NG | TR aga
fram dtez 2 faa fos & 370 am
&l FEar | @1 & "o (v sTEET
T 6 57 FFT AT AW WAL AT
T AETT § 1 TR T FT ATA 2
W Frgfadem 71 3 SAT wE A
qAETT & 1

w wATEr & mifadr aw aw
FEW {5 1 TR T T ORe= 3
A1 fed= o fzar oae & wiv aw
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I T IO A EW AL G D oA
wATT 43T qEA & A gfadi g A
# qg ww7 wgwm f¥ gare W ¥ e
Tz & wF o WYz & foma ww faar
T OAFAT 21 ZA{AE W™y vAweT A7
ey #1faq A fege wrw gfen o
T B9 F7 @ FAG | 35F Q124 T
71 & fr & ag smgar § v mfw 21
A7 AfaT & AT g o 8T 7% T
T AEAT ¢, W& A% (¢ yrw Lfear
TFz § qeAT § FATL AWM W WAL AH
FEA WETA TEA TV FEART FOATAT
2w S wrolt T § feers
FTH FIAT § 4T A9F § A6 KA 2
ar M A fFEr e oseEe
(AT 3 AT I9% (A7 ag7 § #9117
§ ) A1 W% FIWE AHZ 2, a0 T
FHITE WINE § | o A7 ¥ e q@
fadefaa fedmmm o9z daz &, g9 4
Fr & 1w faw a® ¥ fr fuafea
feaear O & ma ATTHT FT TEAZAL
FoET & A o fEar wvEm ) wre
TEATIH FHET QA qAACAT THAAT 2
AT FHHT AT W 77T AT | AT q
qarfaa w8 swer @ W A g3
71 2 @ 34 fm &7 fzay 9@
AT 98 T & A7 ZaTe Fevew 0% ¥ AT
¥ | 3% g UETOge FHEET 097
¥ WiHeT FW STIRM 431, aFAR
F7H HIT ART@TT A F (Ao fr 7w
fren #1 FOEET F7 TFq F | gAY
IR F AT agT WieEem #1 fre
= WT 9 Frar ¥ far v 2
FWIT FEi AT TAArAE 03 Uy
ArEo Gro HTo § 07 AT THA AAR
2 {wd® qragd sweva 959 97 gw fFr
¥ faerry 7Aoo Awa 2o gefei &
a7 AEr A1 AgwEEr fa I E weRT
oaFHT 7w frEen W Ty i
E W7 TAET ATATIG TEAATT 7
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[t e 5@ diied)

T g ¥ & wfev # for a5
ATEAT § % & AT 19 1 79T o
WL EH o F AZTHIT A g2 AdraT
T qHAT A & (77 qare 7 1]

SHRI N. M. ANWAR (Madras):
Madam Deputy Chairman, we are beholden
to the President for his Address to the joint
session of Parliament and for the very
excellent survey of the achievements of
our  Government which he had given in the
course of that Address. But that little
incident which disturbed the proceedings
of the joint session, the misdemeanour of the
Socialist members, | am  very-happy,
Madam Deputy Chairman, has been
condemned, and rightly condemned, by
all the leaders of the different political
parties in our country.  Indeed, | would go
even onestep further and say that
these Socialist ~Members—God save
this country from Dr. Lohia and his
friends—must be ostracized from public life
as political lepers for the manner in
which they have offered this affront .

SHRI G. MURAHARI (Uttar Pradesh): |
take serious objection to this type of
terminology being used. Those who want
us to be decorous and decent should also
learn to use decent language.

SHRI N. M. ANWAR: Madam Deputy
Chairman, the hon. Members of the
Socialist Party have got roots only in the
north. Do they understand that there are
more than 250 million people in this
country who do not even to this day know
Hindi and are wee to deny to this vast
section of people of the country all
opportunities of the highest honours of the
realm . . .

SHRI G. MURAHARI: They should
know the mother-tongue.

SHRI N. M. ANWAR: despite the fact
that they possess some of the best intellects
that the country has ever produced?
Therefore, Madam Deputy Chairman, let
my friends of the Socialist Party take this
warning. Itis not

[ RAJYA SABHA |
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that they have insulted the President; they have
insulted the South and the South can as well
have, whether anti-secession Bill or no anti-
secession Bill, if these Socialists wants to walk
out from the House, an opportunity;
particularly those who are now committed to the
theory of secession will find in this a very good
opportunity, to walk out of the  Union.  Let
the Socialists realise the  magnitude  of
what they have done to damage the
sovereignty o' the country. The
sovereignty of our country is paramount
and  superior to a thousand other
considerations.  Let them grasp what it means.
We want to preserve the  sovereignty  of
India. Madam Deputy Chairman, | ,ould very
much wish that from out of that incident
which has served as an eye-opener to us we
should develop a new technique; we should
evolve a four-language formula instead of
the three-language formula which is now
proposed for the country. | know from the
experience that | have had in different
countries on the continent and as a student of
educational psychology myself, to have four
languages is nothing of an impossibility.  On
the contrary, that is part of the curriculum
content in ever so many countries. In  our
country we would wish that in  the interests of
national solidarity Hindi should spread and
spread fast to the South.  When we expect the
millions in the South to learn Hindi and
acquire mastery in that language, they will do it
and they will beat you hollow inthat in
years to come. Meanwhile, take it from me
that the South must also have to be given an
assurance on the principle of reciprocity that
people in the world of Hindi also will have as a
compulsory language one of the languages that
do not belong to the Hindi region.  Either a
Dravidian language or Bengali, whichever be
the language, should be made equally
compulsory for people living in the Hindi
region. | know  Hindi myself but even so, |
would earnestly plead that, because | want to
interpret the feelings of millions in the South |
who do not unfortunately know Hindi
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today but who would love to master it, if
possible, even as they hpve mastered English
which has come to this country six thousand
miles away from overseas. Let, therefore, time
be given for Hitidi to be made compulsory. In
this connection let me jtell you that we have
to appreciate the delicate position in which the
Government of Madras are placed when there
is a mass movement in that pprt of the country
against Hindi. (Interruption.) Mr. A. D. Mani
does not represent any Party. But yesterday
during the Question Hour he ask™d: Why does
not the Chief Minister of the Government of
Madras, who is a party to the National
Integration ~ Council's ~ recommendation,
implement the policy of enforcement of Hindi
in that part of our country? Pardon me, if only
he should for a moment halve the
responsibility of a Party, |he would realise the
magnitude abd seriousness of the proposals
which he made.

SHRI BHUPESH GUPTA: Madam,, it fs a
reflection on Mr. Mani, because he is an
honorary member of the Swatantra Party.

SHRI A. D. MANI (Madhya Pradesh) :
Madam, on a point of informja-tion | should
say that the honorary membership of any
Party is better than any card-bearing
membership of Peking.

SHRI BHUPESH GUPTA: He has admitted
the fact.

THE
ontinue.

SHRIN. M. ANWAR; When | urge the four-
language formula, 1 mean Hindi should be
compulsory all over the country. But at the
same time the handicap people in the South
face should be counter-balanced by imposing
a handicap on people in the Hindi areas, by
teaching them one of the languages not
belonging to the Hindi region, preferably a
Dravidian language, to promote emotional
integration. Now that we have got linguistic
minorities in every  State that has been
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organised on a linguistic basis, there must be
also provision whereby sufficient
opportunities are available for teaching them
in their mother-tongue. The fourth language
which the world has come to realise, which
countries like Russia and Japan and even
China for that matter, have come to provide
for as a compulsory language, in the curricula
of different universities, is English. Call it
basic English, call it what you like. It must
also be provided as a language of the world
and | am sure from my own experience that it
is easy to have this provision for four
languages, so that India without prejudice to
this or that region, without prejudice to this or
thn: formula, can still have a record of
proficiency and see that she retains the
heritage which we have gained under the
British regime of mastery over the English
language.

Now, | was rather amused during the
debate .

(Interruptions)

SHRI SHEEL BHADRA YAJEL: What is
the fourth language?

THE DEPUTY CHAIRMAN: Order, order.
He has made himself very clear.

SHRI' N. M. ANWAR: Kindly bear with
me.

THE DEPUTY CHAIRMAN: Please carry
on.

SHRI N. M. ANWAR: Now, Madam, |
would plead with you. There has been in the
course of the debate a concentrated assault on
the leadership of this country . . .

SHRI A. D. MANI: No, no.

SHRI N. M. ANWAR: By leading lights of
the Opposition. | can well imagine the
frustration that obtains there for years. They
have been expressing a fond hope of trying to
replace that leadership. But who are these
gentlemen to tell, when the people have
settled it? We have come here not because of
the mehrbani of leading lights of the
Opposition. We
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[Shri NT. M. Anwar.]

have come into Parliament by virtue of the
mandate of the vast millions of India and it is
the Congress Party which has been returned to
be the ruling Party. It is none of the business
of the Parties in the Opposition to say as to
who should be the leader of my Party. The
Maharani cf Jaipur can have her views as to
who should be her leader, but it is for me to
say who should be the leader of my Party. It is
none of their business. It is beyond their
jurisdiction.

SHRI GANGA SHARAN SINHA: Madam,
I do not. want to interrupt, but | would like to
remind the hon. Member that the Congress

Party even today has not got 51 per cent of th
votes cast.

SHRI ARJUN ARORA: How many votes
did your Party get the dwindling P.S.P.?

SHRI GANGA SHARAN SINHA: You do

not enjoy majority in the country.
(Interruptions.)
THE DEPUTY CHAIRMAN: Please

continue. Your time is limited.

SHRI N. M. ANWAR: Because of
interruptions  kindly allow me a little
extension.

SHRI GANGA SHARAN SINHA: It was a
correction” not an interruption.

SHRI N. M. ANWAR: Yes, a correction
through interruption Now, Madam, time and
again, ad nauseam, they have been returning
to this charge or assault on the leadership. The
masses are masters in a political democracy
and in every general election they have
reposed their confidence in us and returned us
to power. Go and approach the masses and try
to show of jour wonderful virtues. But the
masses know, unfortunately for them and
fortunately for us, these leading lights,
however eminent they may be in public life,
nevertheless in their simple arithmetic the
masses understand their virtue that zero plus
zero plus zero is equal to zero.

[ RAJYA SABHA |
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Now, let me say one thing and that is this.
Yesterday, in the course of the debate, my
friend, for whose intellect | have the highest
regard— Mr. A. D. Mani—while trying to
meet the charge of Mr. Bhupesh Gupta said
this. Of course, we know Mr. Bhupesh Gupta
and his views. He is incorrigible. But the point
is, he would very much wish to bring this
country under the Peking umbrella. But that
should not frighten Mr A. D. Mani to get away
from Peking umbrella and come under the
U.S. air umbrella. It is the view of a
Cinderella. He is a Member without a Party or
a following and he can afford to make that
statement. This country has come to accept the
leadership of Pandit Jawa-harlal Nehru and we
have come under the Nehru umbrella and we
are proud of it, a gentleman who over 45
years, in public life has come to interpret best
the feelings of the masses.

SHRI BHUPESH GUPTA; Madam Deputy
Chairman, we have offered no umbrella,
except the raincoat of non-alignment.

SHRI N. M. ANWAR: We know you, Mr.
Bhupesh Gupta, and unfortunately too well.

SHRI FARIDUL HAQ ANSARI (Uttar
Pradesh): You want to be under the same
umbrella.

SHRI N. M. ANWAR: | want to make an
observation and that is, happily the
emergency has given us an opportunity. But
before | proceed to that point, who is it that is
exploiting th, emergency in the country to-
day—Members of the Opposition?

Hon. MEMBERS: No, no.

SHRI N. M ANWAR: Members of the
Opposition who enjoy perfect freedom in our
political democracy are ceaselessly trying to
exploit the emergency in running down the
Government, which they should know much
better than | do can only be of advantage to
the enemy. By trying to run down the
Government and the leadership of this
country, even in abnormal times of
emergency, when the enemy is watching us,
when the
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whole world is looking at us, it is they who
are undermining the security, undermining
the morale of the Army and of the people.
And | would beg of them as good citizens of
India that they should try to set a good
example, even while they are running a tirade
against the Government. Madam, | have got a
ver, serious proposal to make, a constructive
criticism to offer, in view of the emergency. |
admire the Government for having brought in
measures for gold control. But, Madam, that
is only touching the fringe of the problem. |
have got reliable information which goes to
show that black money in this country ranges
between Rs. 4000 crores and Rs. 6000 crores,
whether it is hoarded in currency or gold. We
have got enough underground material in the
form of black money. How are we to attract
that? | have got a very persuasive suggestion
to make, and that is this. Let the Government
of India offer a moratorium and ask these
hoarders of black money, in view of this
national emergency, willingly to part with it
on a 50 : 50 basis to the coffers of the State
and try to plough back into industrial
development, into the economic development
of this country; the other part they can have
with freedom for which they can render
accounts. | know that this is a suggestion
which will merit the serious attention of the
Government today. But, Madam, the question
may rightly be asked if they still do not
behave very well in parting with this, give
unto Caesar the things that are Caesar's and
give unto God the things that are God's if still
the blackmar-keteers are not trying to come
forward, let ™ ®ay this that the Government
can be armed with powers after prescribing a
dead line to see that currency particularly of
higher denominations is demonetised and
black gold is seized even under a Draconian
legislation. Madam, | think that is one of the
things we have got to do now in order that w,
may provide ways and means for the defence
of our country.
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THE DEPUTY CHAIRMAN: Please wind
up.

SHRI N. M. ANWAR: | am very happy,
Madam, that in the course of this debate we
have an oportunity to review th, work of th,
different Ministries. Unfortunately my time is
up, but | feel proud and pleased over the
record performance of the Ministry of Steel
and Heavy Industries. After all, steel is a
measure of the industrial progress that the
country makes, and of paramount urgency for
our defence and | am very particularly pleased
to see the impressive figures both under the
private sector and under the public sector for
ingots and for saleable steel, which show that
the quantum has been nearly doubled over
these twelve months. | only wish that the
Minister were here and that he placed in the
course of the debate the record of the
achievements that have been made in his
Ministry.

Madam, before | wind up | must thank you.

ANNOUNCEMENT RE: GOVERN-
MENT BUSINESS

THE MINISTER oF PARLIAMENTARY
AFFAIRS (SHRI SATYA. NABAYAW SINHA):
With your permission, Madam, | rise to
announce that Government business in this
House during the week commencing 25th
February 1963 will consist of:

(1) Further discussion of the Motion of
Thanks on the President's Address
moved by Shri Akbar Ali Khan and
seconded by Shrimati Maya Devi
Chettry.

(2) General Discussion on the Railway
Budget for 1963-64.

(3) Further

The General Budget for 1963-64 will, as
usual, be laid at 6 p.m. on Thursday, , the 28th
February, 1963.

consideration and passing of the
(4) Indian Emigration(Amendment) Bill, 1963.



